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Po t of Directors in N. T .C. aod its 
ub idiarie s 

4167. SHRI SANAT KUMAR MAN-
DAL: 
SHRI BALAKRISHNA WAS-
NIK: 

SHRI V. SREENIV ASA 
PRASAD: Will th Minister of 

COMMERCE be pleased ro state: 

(a) whether it is a fact that the Natiooal 
Textiles Corporation, which have been re-
centely &iven the re ponsiblity of running 

13 more sick mill in Bombay there is no 
regular Managing Director of the NTC 
HoJdina Company for the last five months 
to guide it affair ; 

(b) whether a n umber of post of 
Director in the NTC or its sub idiarie 
are also lying vacant at presen t, if so, th 
details thereof; and 

(c) how long will it take to appoint a 
whol time Managing Director and fill up 
all the vacant posts of Directors. so a to 
make j t more effet ive ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMER E ( HRI P.A. 
SANGMA) : (a) Managing D irector, NTC 
(Holding Company), on being appointed 
in another post under Government in June, 
1983, wa aslced to hold char e of tbe po t 
of Managing Director, in addition to hi 
duties of rhe new assignment; pending 
appointment of a regular Management 
Director. 

(b) The post of Director (Marketing I 
in NTC (Holding Company) and nine po ts 
of functional directors in various subSi-
diary corporat ions are lying vacant at 
present. 

(c) The election for the post of Mana-
ging Director, NTC (Holding Co .) is ex-
pected to be finali ed sbortly. Orders for 
appoinment to the post of Director Mark t-
ing). NTC (Holding Company) have !nce 
been issued . Selection of condidates for 
the po t of functional Director in the 
subsidiaries has also been finalised, and 
further formalities for fiJling up the vacant 
posts are in progress. 

Appointment in Office of D veJopment 
Comm\ ioner (Handicraft ) 

4168 . SHRI R .L .P. VERMA: Will the 
Minister of COMMERCE be plea ed to 
state: . 

(a) whether tbe Office of Development 
Commissioner (Handicrafts) ba retaiaed an 
Officer jn a post for which he was found 
medically unfit twice; 

(b) if so, the reasons therefor; and 




